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and the manner in which loans 
may be sanctioned by a Pancha- 
yat Samithi or a Zilla Parishad 
or its Standing Committees from 
Panchayat Samithi or Zilla Pari- 
shad fund.

(ii) G.O.Ms. No. 299 published in 
Andhra Pradesh Gazette dated 
the 13th July, 1972 makmg certain 
amendment to the rules relating 
to establishment under Pancha* 
yat Samithis and Ziila Parishads.

(ill) G.O.Ms. No. 300 published m 
Andhra Pradesh Gazette dated 
the 13th July, 1972 making
certain amendment to the Rules 
relating to the competent autho-
rity to appoint and transfer 
members of different cadre:> of 
statutory Panchayat Samithis and 
Zilla Parishads.

(b) Three statements explaining rea-
sons a:> to why the above Noti-
fications could not be laid before 
the State Legislature.

(c) Three statements eKplamin(; the 
reasons for not laying the Hindi 
versions of tne above Notifica- 
tionj*.

[Placed in Library. See No. LT --5079/73.]

Bu d o e t  EsTiMAirs—Pa r t s  I a n d  II ot 
Da mo da .r  Va l l ey  Co r po r v t io n  k »r  
1973-74.

THE DEPUTY MINISTE'.R IN THI* 
MINISTRY OF IRRIGATION AND PO-
WER (SHRI BALGOVIND VI RMA) . I 
beg to lay on the Tabic a copy of the Uudtret 
Estimates—Parts I and II (Hindi and Eng-
lish versions) of the Damodar Valley Cor-
poration for the year 1973-74, under nub- 
section (3) of section 44 of the Damodar 
Valley Corporation Act, 1948.
[Placed in Library. See No. L T - 5080/73.1

Rbv t f ws a n d  An n u a l  Repo r t s  o f  Cpmen t  
Co r po r a t io n  o f  In dia  Lt d ., Ne w  
De u u  a n d  Hin d u s t a n  Ph o t o  Fil ms  
Ma n u f a c t u r in o  Co., Ltd ., Oo t a c a -
MUND.

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI PRANAB KUMAR 
MUKHHRJEE) : I beg to lay on the Table 
a copy cach of the following papers 
(Hindi and English versions) under sub- 
Kction (I) of section 619A of the Compa-
nies Act, 1956

(!) (i) Review by the Government on 
the working of the Cement Cor-
poration of India IJmited, New 
Delhi, for ihe year 1971-72

(ii) Annual Report of the Cement 
Corporation of India Limited, 
New Delhi, for the year I97I-‘̂ 2 
along with the Audited Accounts 
and the comments of the Comp-

’ troller and Auditor General therc- 
<in.

[Placed tn Lihrarv. See No LT - ‘>081/71 }

(2) (0 Review bv the Governim'nt on 
the N^orking of the Hindustan 
Photo I ilms .Manufacturing Com-
pany 1 imUcd,‘Indu Nagar’,Oota- 
caniund (Tamil Nadu) for the 
year 1971-72.

(ii> Annual Report of the Hindustan 
Photo Manufacturing ('om- 
pany 1 imited, ‘Indu Nagar’, Oota- 
camund (lamii Nadu) for the 
year 1971-72 along with the 
Audited Accounts and the comm-
ents of the ('omptroller and 
Auditor General thereon.

[Placed in Library. See No. Lr-5082,73J
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